\232 | TEM NO 13 COURT NO. 11 SECTI ON Xl

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (O............. /2015
(CC No(s). 6784/2015)

(Arising out of inmpugned final judgnment and order dated 01/09/2014

in WP No. 62227/ 2008 passed by the Hi gh Court of Judicature at

Al | ahabad)

KAI LASH JAI SWAL Petitioner(s)
VERSUS

R S QJHA AND ORS. Respondent ( s)
I.A 1/2015(with c/delay in refiling SLP)

Date : 20/04/2015 This application was called on for hearing

t oday.
CORAM : HON BLE MR JUSTI CE C. NAGAPPAN
[N CHAMBER]
For Petitioner(s) M. Sanjeev Kr. Singh, Adv.

M . Siddhart ha Chowdhury, Adv.
For Respondent (s)

UPON hearing the counsel the Court nmade the follow ng
ORDER

Delay in refiling the special |eave petition is condoned.

(Neet a) (Tapan Kumar Chakraborty)
Sr. P.A Court Master

Signature Not Verified
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Neet a Sapra
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